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Allotment of Stalls

156. SHRI M ATI BHAVNA
CHIKHAUA:

DR. RAMESH CHAND 
TOMAR:

SHRI RATILAL KALI DAS 
VARMA:

W8I the Minister of RAILWAYS be 
pleased to state:

(a) the criteria being adopted for the 
allotment of stalls on the railway platforms;

(b) the details of the provision, if any, for 
reservation of stalls for disabled persons 
and unemployed youths; and

(c) the details of stalls allotted on the 
railway platformsof Bombay, Vadodra, Delhi 
and Lucknow during 1990-91?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALUKARJUN): (a) Allotment of stale Is 
done by Zonal Railways alter foiowing pre­
scribed procedure and guidelines to meet 
the requirements of the Paseengers wher­
ever corwiiinred justified.

. (b)There is no such provision for reser­
vation of stale for dabbled persons and 
unemployed youths.

(c) No stalls were allotted at Bombay, 
Vadodra and Lucknow during 1990-91. 2 
juice stale; one each at Delhi and New Delhi 
were allotted to HPMC.

Uone and Leopards In various Zoos

157. SHRIMATI BHAVNA
CHIKHAUA:

DR. RAMESH CHAND 
TOMAR:

. SHRI RATILAL KAUDAS 
VARVIA:

SHRI DEVI BUX SINGH:

Wn the Minister of ENVIRONMENT 
AND FORESTS be pleased to state:

(a) the Zoos having white tigers, Hons 
and leopards alongwith their numbers;

(b) the number of Hons and leopards 
that dad in each ofthe Zoos during each of 
the last three years; and

(c) the reason therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND FOR­
ESTS (SHRI KAMALNATH): (a) to (c). The 
information is being coUeded and will be laid 
on the Table of the House.
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Private Nursing Homes

159. SHRI TARA CHAND 
KHANDEWAL* WHI the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state:

(a) whether the Union Government pro­
pose to amend the rules governing the 
functioning of the private nursing homes in *' 
thecapftal;

(b) if so, the details thereof;

(c) whether the proposed amendments 
are Hkely to curb the Hlegal functioning of 
theee nursing homes; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI D.K.THARADEVI 
SIDDHARTHA):(a)to(d). In awardee of the




